\% I N THE SUPREME COURT OF | NDI A
Cl VI L APPELLATE JURI SDI CTI ON

I.A NO 1 INCVIL APPEAL NO 3361/ 2005

Kedar Nath Dubey (D) by LRs. & Os. ... Appel | ant (s)
Ver sus
Sheo Narain Dubey (Ded) thru. LRs. & Os. ... Respondent (s)
ORDER
No orders.
.................. J.

(S. H. KAPADI A)

.................. J.
(AFTAB ALAM
New Del hi ,
August 17, 2009.
| TEM NO. 1 COURT NO. 3 SECTI ON Xl

SUPREME COORTOF I NDI A
RECORD OF PROCEEDI NGS

I.ANO1 INCVIL APPEAL NO 3361 OF 2005

KEDAR NATH DUBEY (D) BY LRS & ORS. Appel | ant (s)
VERSUS
SHEO NARAI N DUBEY (DEAD) THRU LRS & ORS Respondent (s)

(Wth appln(s) for directions and office report)
Date: 17/08/2009 This Appeal was called on for hearing today.
CORAM :

HON BLE MR, JUSTI CE S. H KAPAD A
HON BLE MR JUSTI CE AFTAB ALAM

For Appellant(s) M. Praveen Kumar Rai, Adv.
Dr. Kailash Chand, Adv.

For Respondent (s) M. C.D. Singh, Adv.
M. Sunny, Adv.

M. Vairagya, Adv.
M. Punit Dutt Tyagi, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

No orders.



(N.  ANNAPURNA) ( MADHU SAXENA)
COURT MASTER COURT MASTER

(Signed order is placed on the file)



